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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition for Special Leave to Appeal (Civil) Nos.27629-27630/2010

(From the judgenent and order dated 19/08/2010 in CMAP No. 29060/

2008 & CMAP No. 65487/2009 of the H GH COURT OF JUDI CATURE AT

ALLAHABAD)

RAMAYAN PANDEY & ANR Petitioner(s)

VERSUS
STATE OF U.P. & ORS. Respondent ( s)
(Wth appln(s) for directions and with prayer for interimrelief

and office report) (FOR FI NAL DI SPOSAL)

Dat e: 04/ 05/ 2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DALVEER BHANDARI
HON BLE MR JUSTI CE DEEPAK VERNA
For Petitioner(s) M. lrshad Ahnad, Adv.

M ss Tul i ma Prakash, Adv.
M. MM Khairati, Adv.

S. S. Shanshery, Adv.
R C. Kohli, Adv.

For Respondent (s)

Pawan Ki shore Si ngh, Adv.
Kunud Lat a Das, Adv.

s §5 5%

Pradeep M sra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List these matters after Summer Vacati on.

(A S. BISHT) (NEERU BALA VIJ)
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